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CASE NO. :
Appeal (crl.) 222 of 1997

PETI TI ONER:
State of H machal Pradesh

RESPONDENT:
Pawan Kumar

DATE OF JUDGVENT: 27/09/2004

BENCH:
Y. K. Sabharwal & Arijit Pasayat

JUDGVENT:
JUDGMENT

ORDER

I'n_view of difference of opinion between us, the matter

referred to a | arger Bench.
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